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RAJYA SABHA

Friday, the 13th Drcember, 1968/the 22nd
Agrahayana, 1890 (Saka)
The flouse met at eleven of the clock,
MR. CHAIRMAN in the Chair.

ORAL ANSWERS TO QUESTIONS
Survey oN RURAL INDEBTEDNESS

*546. SHRI R. P. KHAITAN : Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether Government have conduc-
ted any survey in the recent past to as-
certain the extent of rural indebtedness in
the country;

(b) if so, the results thereof ;

() if not, whether Government propose
to undertake any survey in this regard;
~ and
{d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHEB SHINDE): (a) and (b)
Government have not conducted any such
survey. However, the Reserve Bank of
India has conducted All India Rural
Debt and Investment Survey in 1961-62,
The findings of the survey are contained
in a priced publication of the Reserve
Bank of India, titled ‘All Tndia Rural
Debt And Investment Survey, 1961-62,
(Outstanding Loans, Borrowings and Re-
payment of Rural Households),

(c) and (d) In view of the above
position in (a) and (b), Government does
not propose to undertake any such survey
in this regard at present.

st dto @mA: @ WA S
FaeTad f sy ST aaeTarfF 1961-62
¥ g9 frarqarar @ 1961-62 ¥ famar
FR 97 AT FF AW TG FF RO IIRH
fa #if 7 Acer A AT, W o
A A FT AT A W E

SHRI ANNASAHEB SHINDE : Sir,
normally, as I have submitted, it is the
Reserve Bank of India which carries on
such surveys and they carry such surveys
once in ten years. The Rural Credit
Surveys Committee submitted its first
report in 1951-52. Then they went into
this problem again in 1961-62. Perhaps
they may go into this again in 1970-71.
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SHRI A. G. KULKARNI : May I
know, Sir, from the Government whether
it is not a fact that rural indebtedness
particularly the loans from the agricul-
turists, is increasing as a percentage of
borrowings and if so, why the Government
is not thinking to order out a survey im-
mediately because it reflects the conditions
of the weaker sector in the farming fami-
lies—the dry farming areas are not re-
munerative? In this connection, unless
this survey is made, how is the Govern-
ment going to evolve a national price
policy for agricultural products ?

SHRI ANNASAHEB SHINDE : Sir,
I do not think that these surveys have
any relevance as far as the evolving of price
policies are concerned. These surveys
are useful in order to find out the economic
conditions of the various sections and to
have a look into their credit-worthiness
and to find out what are their credit re-
quirements, etc. From that angle whatever
information is made available by the Re-
serve Bank of India’s surveys, they are
adequate for the Government of India’s
purpose to formulate policies.

5t geae fag vierdt : A g ¥
AT Figwr fF qg g @ ol o
food 9% & qFIT g @9 FFaT T ar A
39 ®F ¥ 3§ AW AT ALE oA
ATFHIGT FCH F7 57eT fovar war =1 fx 78,
fo @ & wiEt & AWr FIAC § ITHT F
qEAr AT W g AR STH qW FIL
g & fF Al F a=e AR F E IR
AN HTT-UFATAE AT AATHEAET T
geqT W OSAIRI § | Y IO ¥ IRy
FoAT  FrEREEATSt W Qi ¥ F fAd
FfeF 1 f9F w1 &7 gV AT ITAT
g | 99 gAg IqH Y st uF  gAre fean
Ty 97 {% OF OHT AT T ST I
W rat & a1 Enl @i sty o foix
WA A G F g F gEr qEdd
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FNIF FRA AT AT aH Y FH Y
FqH B F § 7P
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MR. CHATRMAN : I request the hono-
urable Members not to make a lengthy
statement when putting supplementary
questions because it deprives others. There-
fore, I would like to appeal—it is not a
question of insistence.

SHRI SUNDAR SINGH BHANDARI :
Please excuse me, Sir, if I was a bit
lengthy.

SHRI ANNASAHEB SHINDE
there are vatious categories
among the rural population. Take, for
instance, the landless labour. As far as
they are concerned, perhaps one of the
reasons for their indebtedness may be the
inadequate availability of employment,
and amongst the smaller farmers it may
be because their holdings are uneconomic,
Now, in the areas which are covered by
the new methods of agriculture, even
the holdings of small holders also are be-
coming economic and to that extent the
problem is being overcome. As far as the
problem of the landless labour is concerned
the Labour Enquiry Committee went into
this problem and they examined at length
the various aspects of it. It is a very
complicated and difficult problem. The
solution to it will depend on to what extent
we industrialise our country, to what ex-
tent we succeed in increasing the produc-
tivity of our agricultural and in increas-
ing the employment potential in the agri-
cultural sector by these irrigation fabili-
. ties, intensive agriculture, etc,

: Sir,
of sections

SHRI N. SRI RAMA REDDY : Sir,
" after the last credit survey was conducted
by the Reserve Bank, we have had very
many droughts and consecutive failures
of the monsoon in two years, droughts in
some areas, floods in some other areas,
and things like that. The country was
subjected to very severe famines after the
the last survey was conducted. In view
of the fact that the country had to face
such a situation, is it not necessary that a
survey should be conducted now and the
actual position obtained so that necessary
steps may be taken by the Government to
relieve the distress of the weaker section
in the villages ?

SHRI ANNASAHEB SHINDE : Sir,
it is a suggestion for action. As I have
already indicated, the Reserve Bank of
India is likely to undertake such a survey
in 1970-71. If the Reserve Bank of India
does not undertake such a survey, we
might examine this.
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SHRI CHITTA BASU : Sir, having
regard to the fact that the incidence o
rural indebtedness has increased in the
year 1960-61 as compared to 1950-51
and that in accordance with the report of
the Reserve Bank which he has referred
to, the incidence is also increasing very
rapidly, may I know from the honourable
Minister whether the Government consi-
ders that we have reached a stage when the
Government should come out witha suit-
able legislative measure to cancel the in-
debtedness of the weaker sections of the
indebted population in the rural areas ?

SHRI ANNASAHEB SHINDE : Sir,
during the last two decades various Acts
for debt reliefs, etc. were enacted by the
State Governments and I think as a result
of that, some relief has been provided.
But, of course, this problem is very much
there. But, it arises, as has been mention-
ed by some honourable Members, as a
result  of inadequate availability of em-
ployment, etc. So, the problem is there,
but the solution to it will depend upon the
general development of our economy.

SHRI CHITTA BASU : Sir, my point
was this why the Government does not
consider it reasonable or desirable to have
a legislation to cancel the debt.

SHRI B. K. KAUL : Sir, I would like
to know from the Government whether
they propose to liquidate rural indebted-
ness.

SHRI ANNASAHEB SHINDE : The
debts are owned by the farmers from vari-
ous sectors, the Government, cooperatives,
commercial banks, landlords, money-
lenders, traders, relatives and a number of
others, and I do not think it would be pos-
sible by a single sweep to do away with
them. The only solution to this problem
is to try to ameliorate the position by various
methods.

SHRI ARJUN ARORA : Sir,. .,

MR. CHAIRMAN : Mr. Arora, you
will come last in the list. I have got
three or four names with me. Therefore,
you must understand my position.

SHRI ARJUN ARORA : All right,

Sir. I will come for the next question.

SHRI A. D. MANI : Sir, the honour-
able Minister has referred to a priced pub-
lication of the Reserve Bank. We are
glad that such a publication has come out.
But we do not have the statistics before
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us. Would he tell us what is the estimate
of the rural indebtedness made by the
Reserve Bank? I would like to ask him
whether the Government, after this publi-
cation, has addressed the State Govern-
ments to find out whether they are taking
steps to reduce rural indebtedness as re-
commended by the Reserve Banks survey.

SHRI ANNASAHEB SHINDE : The
total agricultural indebtedness of the
rural household from all sources has been
estimated at Rs. 2789 crores as on 3oth
June 1962. Now the various plan activi-
ties, activities connected with the develop-
ment of agticulture, giving employment
potential to the rural areas, they are all
positive steps taken by the Government to
Jessen the intensity of the problem.

SHRI BHUPESH GUPTA : Is it not
-a fact that even after three Five Year
Plans and the Fourth one yet unborn,
_we have a situation in which the rural
population is dependent on borrowings to
the extent of 8o per cent. from the money-
lender landlords and whether it is not a
fact, in that background, that the bank
assistance is barely 2 per cent. of the total
advances which go to the agrarian eco-
nomy? In view of this situation may
I know what steps the Government is
taking to meet the situation in the rural
areas in so far as agrarian indebtedness in
this country is concerned because it has
been going up per capita and also generally ?
I think they know that it has gone up and
actually it 1is more than Rs. 1000 crores
of agrarian indebtedness. So I would
like to know what vigorous steps the Gov-
ernment have taken.

SHRI ANNASAHEB SHINDE : It is
true that a few years earlier the share of
the moneylenders in the total borrowings

- by the rural community was very high
but as a result of the development of the
cooperative movement in some regions
of our country, the share of the ciredit ad-
vance by the cooperatives is increasing
progressively. 'The share has almost rea-
ched up to 35 or 40 per cent. but I
quite realise that a large section of our
poor population in the rural areas has to
resort to loans from moneylenders but the
solution to this depends upon the general
development of our rural economy as such,

OLD AGE PENSION SCHEME

*547. SHRI  JAGAT NARAIN
Will the Minister of SOCIAL WELFARE

be pleased to state :
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(a) the salient features of the Old Age
Pension Scheme drawn up by Govern-
ment ;

(b) whether it is a fact that the said
scheme was shelved in 1967 and whether
it is likely to be revived again and, if not,
the reasons therefor; and

(c) the number of States which pay
pension to old persons and infirm desti-
tutes ?

THE MINISTER OF LAW
AND SOCIAL WELFARE (SHRI
P. GOVINDA MENON) : (a) A tentative
Old Age Pension Scheme was drawn up
in 1964 providing for assistance upto
Rs. 20 per month for indigent destitute
old persons of 65 years and above and
incapacitated old and destitute persons
of the age of 60 and above. It was pro-
posed to cover only 10 per cent of eligible
persons.

(b) The scheme was dropped in IEG
due to lack of resources and other pressing
priorities for the welfare of children, the
handicapped, the backward classes, etc.
There is no proposal under consideration
to revive the scheme, under the existing
constraint of resources.

(c) Eight States and two Union Terri~
tories.

st ST AREW ¢ gAR ZIIW@ T Treq
B9 FET A ATZT & N1 qg qHAT
tfr zoemE ¥ smarag AW g, wafw
@A AEm N g3 ge § RS
g2 AN &, fo F a T W &,
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afl &, @ T Fa7 gorg & % s e
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